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THE MINISTER oF STATE IN THE
MINISTRY ofF EXTERNAL AFFAIRS
(SHRIMATI LAKSHMI MENON): (a)
Yes, Sir.

Written Answers

(b) Apart from the fact that the Government
of India do not recognise the regime in Taiwan
or the existence of Taiwan as a separate State,
it was observed that publications emanating
from the KMT Tegime tended to question the'
territorial integrity of India or indulge in
scurrilous attacks on leading personalities 'of
the People's Republic of China. As the
Government of India could not possibly allow
the questioning of India's territorial integrity
nor permit incitement of different groups of a
foreign community resident in India to engage
in internecine quarrels and constitute a threat
to the internal law and order situation, they
had decided to impose a ban vide Government
of India's Notification dated 30th January,
1960, on KMT publications.
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SATE AND STRENGTH OF THE GULBARGA
RADIO STATION

*331. SHRI SHERKHAN: Will the Minister
of INFORMATION AND BROADCASTING be
pleased to state:

(a) what will be the strength, in terms of
kilowatts, of the Radio Sta-

[ ] English translation.
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tion pfoposed to be set up in the District of
Gulbarga in the State of Mysore; and

to Questions

(b) whether land has been acquired for this
purpose and if so, where?]

gFAT TAT AW AwAT ;e
Hro ArnaT 3F ) (%) o
¥ o fpgrars wifery 37 &1 oF
e zmdiee @ar &0 aadT 2

(=) ofy &f | omg F= F AT
frarfizy wqi7 3 "ra © G067
FZH G AATOM-AFET TIF 9T

- 3

o |

€3

t{THE MINISTER ofF INFORMATION
AND BROADCASTING (Dr. B-GoPALA
REDDI): (a) It is proposed to install a 20 KW
Mediumwave relay transmitter at Gulbarga.

(b) Yes, Sir. The site lies on the
Gulbarga—Javargi Road at about 5-2
Kilometres i.e., 3 miles 2 furlongs from the
town. ]

MONEY ALLOTTED AND SPENT FOR BUILDING
CONSTRUCTION

&332 SHRIM. RUTHNASWAMY: Will the
Minister of WORKS, HOUSING AND SUPPLY be
pleased to state:

(a) the total amount of money allotted in
the First, Second and the Third Five Year
Plans and sanctioned by Government for the
construction of new buildings for the
Government of India offices; and

(b) what proportion does this amount
bear to the amount so far spent and to be spent
under the Third Five Year Plan to the amount
spent and to be spent under the Third Five
Year Plan on (il urban and industrial housing;
(i) rural housing; and (iii) housing for
Government servants?



